
	

-; 	

- 

OA 	 of 1996 
. 

Suriil Kumar Rajak and others 

'Vrs. 

The Union of India & Ors. 
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1/iO.4.6 	Shri, M.L.Paswn, Regstra -I/c 

Defects be removed. List on 
. v, 	 I 	•' 	 .•, 	-. 

9.5.96. 
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(M.L.Laswan ) 

SKS 	 Registrar I/c 
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2/10.5 .96 	 Shri. M. L. Paswan, Registrar Thch&rge 

( 	
Defects as pointed out in the Scrutiny Repo;t 

H

not been removed. List on 30.5.96 for removal of 

I ( H. L Pa swan 
'S 	 PKL 	* 	 Registrar /C - 
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4/2.7.96 _ 	Shri M.L.Paswan, Registrar I/c 

All defects haé notbeen removed. Lit 

on 15.7.96 for removing the defects. 

sxs 	 S 	• 	 - 	 ( M.L.Paswan 

• 	 - 	•- 	
;Registrar 	

/ 



5/16.7.96 
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Shri M.L.Paswan, Registrar I/C. 

This case should be listed on 15.7..96. Defect 

have been removec3. It is a case od Divisin Bench 

matter. Let the case be put up fo.r adrnissionjon 14.8.96. 

N.L.Paswa )' 

MKP. 	- .. 	 Registrar I/C. 

	

6.1. 14.8.96-. 	Shri R.K. Prasad, the learned proxy q6 ufls1 for 

Shri R.K. Sharma, the learned wunsel,,  for apolicánt. 

'S 

Let It be adjourned to 29.8.96 for admission . 

hearing as prayed for. 	- 

/CBS/ 	(N.K. Veria) 

i1ember() 

	

7./ 29.8.96. 	Shri Anil Kumar Sjnha, the learned bounsel 

for the applicant. . 

Shri ini1 Kumar Sinha, the learned counselfor 

the applicant states that Shri R.K. Sharma will arue 

this case. He prays for short adjournment. Let it be. 	' 

adjourned to 10.9;95for admission hearingj. 	
.5 

N.K. Ver a) 

1'lember (A) 



_369/96 

	

.9.96 	Counsel for the applicant is not present. 

List on 4.11.96 for admission. 

	

iiK.D.Saha ) 	 ( V. N. ?hrotra 
1'rrer (A) 	 Vice-Chairman 

- 

11.196 	No onePPears for the applicant. Adjourned 

to 28.11,l9,for admission. 

'V 
D.Purkayasthe ) 	 ( K. D.Saha MPS. 	Nem er (J) 	 Member (A 

	

10./ 28.11.g6. 	No one appears for the applicant today also. 

.OM is dismissed for default. 

/CBS/ 	 (K.L. 	 (V.N. I'lehrotra) 

I9ember () 	- 	 Vice-chairman 
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